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(d) if not, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD): (a) Government's 
directive has been brought to the notice of 
major Governmental consumers of Coal 
through the concerned Ministries/Departments 
and the State Governments. They are taking 
steps to ensure compliance by the Under-
takings with which they are concerned. 

(b) to (d). It is understood that the 
Delhi Electricity Supply Undertaking has 
placed orders on suppliers who have not 
obtained certificates of having implemented 
the recommendations of the Coal Wage 
Board on the ground that the coal offered by 
the suppliers in possession of such certi-
ficates was not of the required grade or the 
prices quoted were high. The matter is 
being looked into further. 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): The 
Government of India have not been appro-
ached by the Government of Indonesia with 
any concrete proposal regarding joint naval 
action in the Indian Ocean. 

The policy of the Government of India 
favours the exclusion from the Indian Ocean 
of any in terference or domioation by any 
powers and would like it to become an 
ares of peace and co-operation in future. 
We have resson to believe that the Indonesian 
Government holds similar views. 
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MR. SPEAKER: This is not proper. 

In future I will bave to say: "only one 
question". If you go on saying I, 2, 3, 4, 5 
and 10 on, where wilJ it end ? 
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SHRf SURENDRA PAL SINGH: Mr. 
Speaker, Sir, as far as tbe Indian policy 
about Indian Ocean is concemed, it bas 
been explained and expounded a number of 
times in tbis House. It is India's policy 
tbat we do not want any kind of tension to 
be introduced in tbis area, we want this 
area to remain Cree oC nuclear armaments, 
free of tension and we do not like any foreign 
power Crom outside the area to come and 
dominate this area, especially witb its naval 
fleets. That policy has been made clear 
any number of times. We are also informed 
tbat, as far as Indonesia is concemed, it 
has tho same policy as ours and the latest 
statement made by Mr. Adam Mallik, 
Foreign Minister of Indonesia, was to the 
effect that some countries of the region sbould 
get together, not with tbe idea of evolving a 
defence pact or defence arrangement, but 
with the idea of working out some sort of 
arrangement and ways and means to prevent 
bit: powers to come into this area and esta-
blish tbeir bases with a view to having tbeir 
areas of influence. Tbere is no proposal 
for a pact as such. 

SURI BAL RAJ MADHOK (South 
Delhi): What is your reaction to this 
suggestion of Mr. Malik to which you have 
just now referred ? 

SHRI SURENDRA PAL SINGH: We 
have not received any proposal from Mr. 
Malik. He has also qualified that statement 
later on, in the I8DlC interview, that his idea 
is not to enter into a military pact. Sir. 
with your permission, J would like to read 
out the actual words used by Mr. Malik: 

"The security and independence of 
any nation is the responsibility of the 
nation itself. I will say that co-opera-
tion in the form of military pacts is 
unnecessary." 

From that it is quite clear that tbe 
policy of Indonesia is more or less tbe same 
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as ours. We do not want any foreign power 
to come and dominate this area. 
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SHRI BAL RAJ MADHOK: Ir the hon. 
Minister has not followed the questions, 
he can ask the hon. Member to repeat them; 
but he must give answers to the specific 
questions which have been asked. 

SHRI SURENDRA PAL SINGH: When 
a number of questions are asked, it is very 
difficult to give answer to each of them. 
I have explained the overall policy of the 
Government of India in regard to the South 
East Asian region and the Indian Ocean. 
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SHRI SURENDRA PAL SINGH : As 
resards the British withdrawal from this 
area, we do not believe in this theory of 
vacuum or that if one power goes away 

another should automatically come in. As 
resards the defence of our shores and streng-
thening the naval fleet, as the House already 
knows, adequate steps have been taken by 
the Defence Ministry to strengthen our navy. 
We are fully vigilant and fully prepared and 
I see no reason why we should not be able 
to defend our shores in the event of any 
attack. About the other question rcprding 
the withdrawal of British navy from ,this 
area, I think I answered it earlier. Our policy 
,with resard to the withdrawal of UK navy 
from this area is well-known. We welcome 
that move and we do not like any other 
power to come in after the British go away. 

SHRI RAM SWARUP VIDYARTHI : 
Sir. he has not answered'my question. 

MR. SPEAKER : Will he kindly resume 
his seat. After all, the question has to be 
relevant. Wbat is tbe use of asking the 
Foreign Minister "You have one submarine; 
how many are you going to add 1" Can he 
answer tbat question? Is it relevant 1 He 
has answered that part of the question which 
is pertinent to the Calling Attention Notice. 
If you ask "how you arc going to strengthen 
the navy 1': can this Minister answer it 1 
If you ask a question "what is your policy 
towards Pakistan 1" can this Minister answer 
it 1 By asking questions which cannot 
possibly be answered you are only wasting 
the time of the House. Even if you happen 
to be the Minister there, you cannot also 
answer an important question like that. You 
ask such a question and if the Minister does 
not answer it, yon get up and say "Oh ! Mr. 
Speaker, he has not answered my question" 
What is the poor Speaker to do in such 
cases ? 
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SHM SURENDRA PAL SINGH : We 
are aware tbat there are certain big powers 
in tbe world who feel that they have some 
glob'll responsibility to perform and there is 
an attempt on their part to establish eitber 
naval bases or military bases, not only in the 
Indian Ocean but all over the wort.. But, 
as I have ·already said, our policy is against 
this and we do not approve of this kind of 
tbinking on their part. We have, on various 
occasions, made it known to the powers 
concerned and to the world at large that we 
would not like anyone of the powers to come 
and introduce tension in the Indian Ocean 
area. We have also approached· other 
littoral countries in our neighbourhood about 
it. Many of them also think on the same 
lines. Many of them are of the view that 
some kind of joint front should be brought 
forward against tbe particular move on the 
part of big powers. It is in this context that 
Mr. Adam Malik made a statement in Indo-
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nesia. His idea is not to enter into a pact 
but to get together and find out ways and 
means of resisting the move on the part of 
big powers. 

SHRI J.B. KRIPALANI (Guna) : What is 
the extent of the Indian Ocean shall we know? 

MR. SPEAKER: They will mention it 
later on. Shri Hem Barua. 

SHRI HEM BARUA (Mangaldai): The 
Security of India depends on the security 
of the Indian Ocean and India, unfortunately . 
is not in a position to defend the Indian 
Ocean on her own. In view of that and 
since the hon. Minister has said tbat no 
proposal has come from Indonesia IS lueb, 
may I know Whether our Government are 
proposing to take the initiative to bave a 
sort of joint security for the Indian Ocean 
with like-minded countries of South-East 
Asia and, if so, what progress Government 
has made in this regard Ind, if the proposal 
has not come from Mr. Adam Malik straight 
to the Government, would our Government 
try to contact our Ambassador in Indonesia 
and bave the details of the proposal so 
that the Government may examine them, 
before the proposal actually reaches the 
Government from the Indonesian Foreign 
Minister? 

SHRI SURENDRA PAL SINGH : I do 
not know what particular proposal the hon. 
Member is referring to from Indonesia. I 
I have already said that there is no such 
proposal from there and no proposal is likely 
to come. 

SHRI HEM BARUA : My question was 
different. I wanted to know whether you 
are prepared to ask our Ambassador in 
Indonesia to send a statement about the 
proposal so that we might examine the 
proposal, if the' proposal at all exists; 
if the proposal does not exist, ihe matter 
ends there. 

SHRI SURENDRA PAL SINGH : The 
Ambassador has sent a report in which he 
bas clarified the position that Dr. Adam 
Malik is not making any proposal for a 
defence pact. He merely wants to gel in 
touch with the countries of the region with 
a view to findina out ways and means or 
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keeping these powers out of this area so that 
DO new tension develops or no nuclear powers 
abuse this area. 

SHRI HEM BARUA : Is it not a propo-
sal ? 

SHRI SURENDRA PAL SINGH : No 
proposal has come and no proposal is likely 
to come froDl Indonesia. 

SHRI HEM BARUA: What our 
Ambassador has said is that Dr. Adam 
Malik has made certain suggestoins. He 
has got a statement from our Ambassador 
in Indonesia. That suggestion might be 
taken as a proposal or whatever that might 
be. Whether it is a proposal or a suggestion, 
let us not try to do hair·splitting between 
these two words. How far has this Govern-
ment studied this suggestion and what is 
the conclusion arrived at by the Government 
after studyoig that suggestion? 

SHRI SURENDRA PAL SINGH : This 
Govemmet's policy reprd to joint defence 
pact is very well known to tbe House. We 
are against such pacts' because we feel that 
a military pact has a snow-balling effect, 
i.~., one pact leads to anotber pact. We 
are against it. The ultimate responsibility of 
defending our shores and our country depends 
on us and it is up to us to strengthen our 
navy and other armed forces. 

SHRI D1NKAR DESAI (Kanara): 
The reply given by the hon. Minister 
is very unsatisfactory. It seems that they 
have not taken up this question very seriously. 
Today the point is this. Next year, i.e., 
in 1970, the British Government is going 
to withdraw their forces from Singapore. 
Then the vaccum will be complete. At the other 
en.d, the great powers, the Soviet Union and 
the U. S. A., are manoeuvring together to 
fill the vaeuum. This has come in so many 
papers. India is the biggest country in 
South.East Asia. But we are keeping quiet 
and are following Indonesia to take the 
initiative in the matter. He says that 
Indonesia has written; he also says that 
there is no proposal. It is all confusing. As 

. the biggest country in thi~ area, India should 
take the initiative in this matter, not for 
a pact, but for a co-operative policy of 
defending the Indian Ocean and controllinl 

the Indian Ocean. If this is DOt done, 
India will incur a bad name in the world. 
Then everybody will say that India is afraid 
of incurring the displeasure of the great 
powers because we have mortgaged our 
country in a way with the great powers by 
borrowing heavily from them for our Five· 
Year Plans and that is why we have lost a 
lot of our independence. If we do not take 
the initiative, this impression will be created 
all over the world that India being the 
billiest country in this area is not taking 
the initiative because it is afraid of incurring 
the displeasure of the great powers. Where 
is our real independence? That is why, my 
question would be this. If Indonesia has not 
taken any initiative, so much the better; let 
India take the initiative .in the matter and 
do something. It is no use the Minister 
saying that it is our duty to defend· the 
Indian Ocean. There is also the Chinese 
menace of sending submarines to the Indian 
Ocean. This has come in so many papers. 
My question is whether India will take an 
active finitiative. The initiative must be taken 
by India.. .... (Jlllerruptions) to defend the 
Indian Ocean. I want as peci6c aoswer to this. 

SHRI SURENDRA PAL SINGH: I 
agree with the hon Member that after the 
British withdrawal if some powers enter 
this area to fill the so-called vaccum, 
naturally some kind of a danger will come 
on the scene. We do not want any other 
power to come here. It is for that very 
purpose and in order to persuade these 
power to leave this area alone as an area of 
peace that we are making joint efforts. I 
do not know what more the hon. Member 
wants. Does the hon Member want that 
India should go and fill the vacuum? 

lZ.41 brs. 
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